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Shri G. Prahlad, Advocate for the Appellant.

Shri V.R. Pavan Kumar, Superintendent (AR) for the Respondent.
Coram:

Hon’ble Mr. M.V. RAVINDRAN, MEMBER (JUDICIAL)
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Date of Hearing: 12/11/2018
Date of Decision: 12/11/2018

FINAL ORDER No. A/31463/2018

[Order per: M.V. Ravindran]

When this matter was callout, Learned Counsel submits
that on instructions, they are withdrawing the appeal.
2. The appeal stands dismissed as withdrawn.

(Order dictated & pronounced in open court)

P. VENKATA SUBBA RAO M.V. RAVINDRAN
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

Lakshmi....



